1613 Written Answers [RAJYA

tfTHE MINISTER ofF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRI B. N.
DATAR) . (a) and (b) The figures given in the
reply to Unstarred Question No. 292 were for
the first three months of 1961. The Home
Ministry's instructions for ensuring, as far as
possible, that by tbe end of 1961-62 all Hindi
letters are replied to in Hindi were issued on
27th March, 1961. It is hoped that the position
has improved since. All the concerned offices
have been requested to furnish reports. It will
be decided in the light of these reports
whether any further action is called for.]
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t [TEACHING OF HINDI TO CENTRAL
GOVERNMENT EMPLOYEES

168. SHrRl NAWAB SINGH CHAUHAN;
Will the Minister of HOME AFFAIRS be pleased
to state the steps that have been taken or are
proposed to be taken to teach Hindi to the
Central Government employees and to give
training in Hindi typewriting to the typists
working in Central Government offices
located at present in cities where Hindi classes
are not being run by the Ministry of Home

Affairs?]
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t{THE MINISTER oF STATE IN THS
MINISTRY oF HOME AFFAIRS (SHRI B. N.
DATAR): Centres for imparting training in
Hindi and Hindi typewriting are being opened
at places where trainees are available in suffi-
cient numbers. In some places where Hindi
training centres have not been or cannot be
started under this Ministry's Scheme, various
Central Government departments have made
their own arrangements for the training of
their staff in Hindi.]
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t [FORMS RECEIVED IN THE CENTRAL
HINDI DIRECTORATE FOR TRANSLA-
TION INTO HINDI

169. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of EDUCATION be pleased to
state how many forms

on.



c6l<; Written Answers
have so far been received in the Central Hindi
Directorate from various departments for
translation Into Hindi and how many of them
have been returned to the departments concerned
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after being translated?]
favems Wit (wvo wT e sfenel):

fegfa g 1T 8 o~

(i) w7 wEl & ge-—v Y3

(i) e fRr s g% el
=m'\‘¥i‘@’r——-?mx :

(iii) v @t N dem, 5
Fafg fami &1 FER ' 2
I I A w358

+[Twe MINISTER or EDUCATION
The position

{Dr, K. L, SHRIMALI):
is as follows:— :

i} Number of forms received—

4643,

{ii} Number of forms translated—

2705.

{iil} Number of formg returned to
concerned

the departments
duly translated—269.]
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t [TRANSLATION OF MANUALS AND
DEPARTMENTAL CODES IN LAW
MINISTRY

170. SHRT NAWAB SINGH CHAUHAN:
Will the Minister of LAW be pleased to state:

how many manuals and departmental codes,
etc., have so far been received in the Ministry of
Law for translation into Hindi; and

how many of them have been returned to the
departments concerned after completing their
translation and what is the reason for not com-
pleting the remaining translation work and what
action is being taken to complete the same?]
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rules etc. contain ing also Manuals and Codes,
etc.



